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trade in these metals has reduced. The
Government have recently taken steps to
increase the availability of gold in the
domestic market by increasing the ceiling of
gold which the returning NRIs are eligible to
bring into India from 5 kgs. to 10 kgs.
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Panel of office bearers for appointment as
officer-Director in Punjab and Sink Bank

2470. SHRI GURUDAS DAS-
GUPTA: SHRI GAYA SINGH:

Will the Minister of FINANCE be pleased
to state:

(a) whether the Ministry of Finance,
Banking Division, in July, 1995 asked Punjab
and Sind Bank to furnish the panel of five
office-bearers for appointment as Officer
Director from the majority representative
association of the officers of the bank;

(b) whether Punjab and Sind Bank
submitted the same in October/ November,
1995;

(¢) whether Reserve Bank of India has also
sent its recommendations to the Ministry of
Finance regarding the above panel;

(d) whether no officer-nominee Director has
been appointed on the Borad of Punjab and
Sind Bank since nationalisation; and

(e) if so, the reasons therefor and action
taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI M.P.
VEERENDRA KUMAR): (a) to (c)
Nomination of officer employee directors on
the boards of nationalised banks are made in
accordance with the criteria and procedure
prescribed in the relevant statutes and
Government's guidelines in this regard. The
guidelines were revised in July, 1995. The
Punjab & Sind Bank submitted a panel of
names of office bearers of the majority
officers' association in the bank in accordance
with these guidelines. Reserve Bank of India
was consulted in the matter.

(d) No officer employee director has been
nominated on the board of Punjab & Sind
Bank since its nationalisation.
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(e) In the light of certain representations
received from some national level bank
officers' associations, reexamination of the
guidelines become necessary. The process of
appointment of officer employee director shall
be initiated as soon as the guidelines are final-
ised.
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